IN THE SUPREME COURT OF | NDI A
CIVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 8534 CF 2011
(Arising out of SLP(C) No.6034/2011)

SRI KANT D. SHI TOLE & ORS. Appel | ant (s)
: VERSUS
AZAD AHMED GULAM AHMED & ORS. Respondent ( s)
ORDER

Leave grant ed.

We have heard the | earned counsel for the parties.
The civil appeal bearing No.1205/2010 is pending in
the H gh Court of Judicature at Bonbay. W request
the Hgh Court to decide the said appeal as
expedi tiously as possible.

Meanwhil e, the ad-interim injunction order granted
by the High Court on 1.12.2010 is vacated and the

appeal is accordingly disposed of.

( DEEPAK VERMA)
New Del hi ;
Cct ober 10, 2011.



